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added, namely :—.

AT No. Xiv oF 1g37.

[PASSED BY wag INpray. LEGISLATUBE.]

(Recetved the assent of the Governor General on the 13t
' " March, 1937.) »

-

An Act further to amend the Indian Limitation
’ - Act, 1908, for a tertain purpose,

HEREAS it is expédient further to amend the -
Indian Limitation Act, 1908, for the Purpose here-
inafter appearing ; Tt ig hereby enacted ag follows s

1. This Act may be called the Indian Limitation short titie,
(Amendment) Act, 1937,

n Article 149 in the First Division of the Firgt Amendmont of

2.1
. rtf 149,
‘Schedule to the Indian Limitation Act, 1908, to the arie Schedulg

* except a suit before the Federal Court in the

exercise of its original jurisdiction *,

Price dannd 1 or 114,

GIPD._ 457 LD —8.4-37—4,500;
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